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under him for ten long years as Secretary
of the party over which he Presided. He
bhad the unique distinction of beijng the
Chief Minister of three States. He was first
the Prime Minister of Travancore, Then
he was Chief Minister of Travancore-Cochin.
Finally he became Chief Minister of
Kerala. His record of services, his iategrity
and honesty have left unforgettable foot-
prints on the sands of time. Which paying
my humble homage to his hallowed memory
1 associate myself with the sentiments
expressed by the leaders of various parties
over his death.

SHRI M. MOHAMMAD ISMAIL
(Manjeri) : Sir. the late Mr. Pattom
Thanu Pillai possessed a dynamic and dis.
tinguished personality. He was one of the
foremost figurcs in the struggle for freedom
of the country. He was a great scholar,
At the same time, he had a fund of humour
and capacity to tolerate the view of others.
His departure from our midst is really a
loss not only to Kerala but to the whole
country, because he was an outstanding
example of what a gentleman should be. 1

associate myself with the sentiments
expressed by all the  previous
speakers, by you and by the Leader

of the house. 1 request you to convey
the condolences of myself and my party,
the Muslim League, to the members of the
bereaved family.

st ygaRiag wet  (ST9q)
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MR. SPEAKER : As a mark of respect
to the memory of the departed leader, the
House may stand in silence for a short
while.

The Members then stood in silence for
a shotr while.

JULY 29, 1970

ORAL ANSWERS TO QUESTION

Mass Exodus of Minority Community
from East Pakistan

-+
*61. SHRI SHRI CHAND GOYAL :
SHRI BAL RAJ MADHOK ;
SHRI SAMAR GUHA :
SHRI RABI RAY :
SHRI YAJNA DATT SHARMA :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) the number of people of the
minority community who have come from
East Pakistan in the year 1970 as also in
1969;

(b) the reasons for this cxodus;

(c) whether Government took up this
matter with Pakistan; and

(d) if so, with what result ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH) :
(a) 9768 persons belonging to the minority
community came over from East Pakistan
to India in 1969. During the current year

1,45,595 such persons came over up to
17-7-70.

(b) the exodus is taking place on
accouat of a number of reasons including
insecure conditions of living, economic
distress and discriminatory treatment meted
out to the minority communities in East
Pakistan, The situation has been worsened
by the propaganda carried out by communal
parties during the current election campa-
ign.

(¢) Yes, Sir.

(d) So far the Government of Pakistan
have not taken any effective steps to stop
this exodus by providing ecurity of life,
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property etc. to their minorities. However,
we are continuing to press that Government
to fulfil their obligations towards their
minorities in this respect under the Nehru
Liaquat Pact of 1950 and Tashkent Declara-
tion of 1966.

SHRI SHRI CHAND GOYAL : This
being a question of national importance
and also a question of sentiment with me
because the founder President of my party
resigned his seat from the Nchru Cabinet
on the question of the fate of the minori-
ties in Pakistan, 1 would like to give a
little background of the situation existing
before partition, in a couple of minutes.

We are
subject

BANERILE :
this

SHRI S, M.
bhaving a discussion on
tomorrow.

MR. SPEAKER : I wculd request him
to put a supplementary question without
any preface or long iniroduction. We are
already going to have a debate on it.

SHRI SHRI CHAND GOYAL : At the
time of the partition of the country a
sizable number of minorities were left on
both sides. There were about 15 million to
24y million Hindus in Pakistan and about
30 million to 35 million Muslims in our
country. Although the demand of Mr,
Jinoah and Dr. Ambedkar for the exchange
of population was not accepted at that
time, the two governments undertook to
protect the minorities in their countries.
Considering this huge exodus of Hindus to
India it is apparent that Pakistan has failed
to do its duty. According to our calculation
the population of Hindus in Pakistan ought
to have been 25 millions. But it is only 9
millions now. So far as Muslims in India
are concerned, the population has riscn
from 35 million to 50 million in 1961 and it
is likely to be 60 million in the census of
1971. It is a clear indication that the
Pakistan Government has been following a
policy of squeeze out, a policy of extermi-
pation by creating a sense of terror and
by dishonouring the women folk...

MR. SPEAKER : I have requested him
to ask a question withouat giving any back-
ground,
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SHRI SHRI CHAND GOYAL : I
would have finished by now had I not
been interrupted. In this background, consi-
dering the large-scale genocide in which
50.000 Hindus were murdered in 1950 and
again another 30,000 were murdered in
1964 on the question of the sacred hair of
the Prophet, I wish to know whether the
government recognises its moral and legal
duty to protect the honour and properties
of the Hindus who were left behind in
Pakisian, as also its responsibility to settle
those who have come from that side ? In
view of that 1 would like to know as to
what long-and short-term measures the
Government has adopted to settle those
who have come over this side and what it
has done to protect the life and honour of
those who have been left there ; also, whe-
ther the Government would like to take up
the demand which had becn made by Sardar
Patel for demanding territory from Pakistan
so that tiiose people could be settled thereon
otherwise, their coming over here would
shatter all our economic plans.

SHRI SWARAN SINGH The real
responsibility for thd protection of minori-
ties in c¢ither country, according to the
well-known conventions and also under the
specific agreements, is upon the country
concerned. We are rcsponsible for the
protection of minorities in our country and
the Pakistan Government is responsible for
the protection of minorities in that country.
This is not only the well-established inter-
pational law and convention, which should
be followed by all countries, but this was
really clothed in the form of a solemn and
formal agreement. There is no doubt that
in this respect the Pakistan Government
signally failed to discharge their responsi-
bility of providing protection to the
minorities which has resulted in this conti-
nuous migration to this country. Just as we
have taken this responsibility upon ourselves.
Pakistan Government have also taken this
responsibility upon themselves. The best
way in which we can achieve this objective
is to impress upon the Pakistan Government
to discharge their responsibility.

So far as the question of settlement of
those unfortunate people, who bave come
over (o this side, is concerned, it is a very
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difficult problem, We have got our own
problems, but my colleague; the Minister
of Rehabilitation, will answer any specific
points in that connection that are made to
him. However, we are taking steps... .....
(Interruption). On the question or resettle-
ment, it is a very painful duty, but we have
to discharge that responsibility and we are
doing that to the best of our capacity.

1 think, it will be very unwise for us to
raise such a question as asking for territory
because this  will accentuate the tense
relationship between the two countries and
instead of giving any solution to the
problem will worsen it. It is both imprac-
tical and impolitic. 1 would appeal to the
hon. Member not to be carried away by
emotion in this respect.

SHRI SAMAR GUHA ; You ask us
not to be carried away by emotion when
60 lakhs of people have come over from
that side and thousands have died there.
You are a heartless and cruel sct of people.
Better, you arouse your emotion. You talk
of emotion? You have left the pcople there
lot and you advisc us not to be carried
away by emotion.

SHRI SWARAN SINGH : If these
strong adjectives can satisfy his conscience
and the unfortunate people, 1 do not
grudge these adjectives, He can use even
more of them. We are accustomed to hear
such things from the hon. Member
(Interruption).

SHRI SAMAR GUHA You are
criminals. You divided the country. You
bhave forgotien all the commitments that
all your national leaders, Jawahar Lal
Nebru, Sardar Patel etc., made in 1947 at
12 O’Clock in the night at the time of
partition.

MR. SPEAKER : If the House agrees,
we may have him demonstraie for a few
minutes ; then, we will resume our work
He may now demonstrate his feelings but
he should not interrupt the proceedings.

SHRI SWARAN SINGH : I have no
doubt in my mind that it is both unwise
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and impolitic to make such a demand as
asking for some territory, This will accen-
tuate the problem even more. I would
appeal to the hon. Members not to raise
something which is so uapractical, so
unreal and so impolitic.

SHRI SHRI CHAND GOYAL: 1
would like to know whether the Govern-
ment’s attention has been drawn to the
advertisements appearing in the New York
Times quoting the speeches of the Prime
Minister and the Home Minister to the
effect that there is genocide of Muslims in
India..,...

MR. SPEAKER :
hare,

That is not relevant

SHRI SHRI CHAND GOYAL : .. and
if so, what steps have the Government
taken to gear up its external propaganda
machinery to mobilise world public
opinion against the genocide of Hindus
in Pakistan......

MR. SPEAKER :
relevant to the question. (Interruption)
Don’t shout please. The Question asked
is about the number of pcople of the
minority community who have come from
East Pakistan to India. You relate your
supplementary to this.

You should be

SHRI SHRI CHAND GOYAL : This
arises oul of the main Question. Other-
wise, there will be no purpose and no fun
in asking supplementaries.  The above
supplcmentaries do arise out of the main
Question. Since we ure being dishonoured
in the entire world I would like to know
what has the Goveinment done to gear up its
external propagada machinery to mobilisc
the world public opinion against the geno-
cide oi Hindus taking place in Pakistan,
1 would also like to know whether the
Government will take up this matter be-
fore the UNO or oOther international
forums as it was done up by the
refugees, coming from Arab countries and
who were successful in getting the aid of
the UNO.

SHRI SWARAN SINGH : [ am not
sure what the Arab refugees about whom
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the hon. Member made a reference got
from the discussions in the UNO. That
problem continuous and nothing much has
happencd in that respect. Nothing will be
gained by us in raising this matter in the
UNO. It is essentially a bilateral problems
in which all possible pressures have to be
built againts Pakistan so that they could
realise their responsibility. Thercfore, 1
am quite clear in my mind that raising

this matter in the UNO will not yijeld any
result. We should continue to press
this in a bilatcral manner. In fact,

we should be carcful to avoid interfe-
rencc by any outside country friendly,
neutral or unfricndly, in our rclationship
with Pakistan. That is the clear line which
is in our national interest. That is the
only manner in which we can resolve
these problcms.

A qATH qOF . A AN ANIT A
Fgr & 5 ag argdige wraem g A1 gR
qifrea g e Afafas Jo ey
=ifeg 3@ maw # Q1 § onaan =vear g

foza fager 21 @A § w9y FNF ar
W A1 Wi sg%r sar  qfume
fager ?

FAT W IZ IGAT qFI § fF 99
qiffena qear @ fF wRE F a9 w1
HAAT T IF £ Agl @ G dF
FIEIT FT HIWAT g AL 9T a1 aq7
w9 W ag wfewa qm @Fy § f& 97
aF aifsema g7 Togw Y aifow ad
T, ag 4-5 ar@ g #wfug 15 fafaga
& 7 A &, 1L 3| FAT AT E 9T
ax qifssa@ AR arfow A qwoar
I7g T JgIA F gy Q2 A v
dq 5wy qifeem & arg fody qra
# qrasid A F4X, IT IFT TF T A9
T F aR A A R fFa
AT F AR F IAF WA FHA ! qaqw
Y AT ST q@N ? 9w w9 wgd § F g
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wifserm o siw difafasr dwx w@An
g @ AT FgAT1 & fF this is the only

pressure. You are a Punjabi. You know
better, Pakistan knows only one language,
Are prepared to use that language or are
you only going to bluff us here ?

SHR] SWARAN SINGH : So far as
this aspect is concerned, we have to care-
fully consider as to whether a purely
negative and obstructionist attitude is
likely to yield any result. You say, ‘We
will not talk unless these people are taken
back’. ‘They say No talk unless Kashmir
is scttled.” This thing will continue in this
form and the refugees will continue coming.
I don't sec what we get by adopting this
attitude,

SHRI BAL RAJ MADHOK : They
arc coming any way.
SHRI SWARAN SINGH : 1 don't

accept that they are bound to come. If
they are to come any way, what js the use
of trying this thing that you are suggesting ?
my apprcach is different. My approach
is that this is 8 matter in which we have
to sec that these people can stay on there.
There is no doubt that they are Pakistan
nationals. Just as Muslims and other
minorities bere are Indian nationals. It is
the responsibility of the respective Govern-
ments to look after them. It is a bad re-
cord on the side of Pakistan.

We All have to continue to press them
that they should discharge their responsi-
bility but this sort of tablethumping is not
likely to help. This is my considered
opinioa,

SHRI BAL RAJ MADHOK: You
read your own words, You said, ‘We will
put all possible pressure.” 1 want to know
what pressure you are putting,

SHRI SWARAN SINGH 1 May be
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strong sentiments expressed here also are a
sort of pressure.

SHRI SAMAR GHUA : The problem
of exodus of refugees from East Pakistan
is essentially a political problem and not a
communal problem. Till 1950 it was
essentially a communal problem but after
the growth of the autonomy movement
based on Benagli sentiments in East Pakis-
tan it has turned to be by and large a
political issue. It is the conspiracy of the
Pindi Government to squeeze out the
Bengali population from East Pakistan. If
they could, they would have driven out
the remaining Muslims from there. The
minorities there are not protected here or
there. They have chosen these unfortunate
minoritics. It is the calculated drive of the
Pindi Government to drive out the Bengali
minorities from East Pakistan to convert
East Pakistan into a colony of West Pakis-
ton. This is the whole crux of the problem.
1 know some communal organizations are
playing some communal role but by and
large the Bengali Mnslims community is a
progressive community and they do not
want that Hindus should be squeezed out.
But it is the Pindi Goveroment which is
behind the game. In this House 1 have
tried to draw the attention of the Govern-
ment on a number of occasions. Unfortu-
nately, the Government---1 would accuse the
Prime Minister, she has not uttered a single
word in defence of the minorities there and
the political conspiracy of the Pindi Govern-
ment to squeeze out the minorities there
have done nothing. In this background
and the political conspiracy of the Pindi
Government I want to know from the
Government whether the attention of the
Government has been drawn to a statement
made by the Governor of East Pakistan
in which he has categorically denied any
migration of the minorities from East Pakis
tan. If it is so, why is it that when the
Prime Minister visited Calcutta—the Basir-
hat and Hasnabad area s just 35 miles
away from Calcutta ; €0,000 refugees are
still there—the Prime Minister did not
take that opportunity to visit that area and
by that way draw the attention of the
world tnat the Governor of East Pakistan
is completely lying ?

JULY 29, 1970

Oral Answers 16

Next, Sir. I want to know what is the
pressure, diplomatic and political pressure,
that the Government wants to put up on
the Govermment of Pindi by  taking
films of thcse refugees, by asking foreign
correspondents to visit that area with a
view to educating world opinion against the
policies pursued by the Government of
Pakistan. I also want to know whether our
Government  will withdraw our High
Commissioner and also Deputy High
Gommissioner from Karachi and Dacca as
a retaliatory measure and also close the
plan service between Karachi and Dacca
flying over the Indian territory.

MR. SPEAKER : Be carcful in answer-
ing it.

SHRI SWARAN SINGH : Yes, Sir,
1 must say, I have not studicd the state-
ment of the Governor of East Pakistan
about which reference has been made. But
it is a fact that even in reply to our note
the Puakistan Government has stated this
and denied the fact of migration or at any
rate they strongly dispute the number in-
volved. But we have told them very clearly
that their attitude in this respect not
bascd on facts and this is not correct and
we have given them a further note giving
all the details. About the other points that
he has mentioned, to have some films or
to invite foreign corcespondents to visit
these areas. I do not see that apy useful
purpose will be served.

SHRI SAMAR GUHA : They are
showing such refugee films to all the
embassies of the world. I only want this
this film to be shown in the interest of the
refugees, and also we should invite foreign
correspondents.

SHRI SWARAN SINGH : I do not
expect the hon. Member to agree with
whatever 1 say. This so called idea of
winning the sympathy of others is a sort of
acadamic matter which is not likely to help
us, Pakistani organisations are issuing
advertisements but that is not creating any
impact. In fact we are, through our
embassies and through our diplomatic
channels, apprising all the Governments of
the correct state of affairs in this respect
and I can assure this honourable House
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that in this respect, that is, about informing
other countries and Governments about the
facts of the situation, we have not left any
source or any effort untapped. I don’t
agree that closing of our High Commissi-
oner’s or Deputy High Commissioner’s
office will serve any purpose.

SHRI SAMAR GUHA : I say, only
withdraw ; it is not a question of closing.

SHRI SWARAN SINGH : It is a
matter in which we should try to continue
to give whatever little help we can to these
unfortunate people and it wili he unwise
for us (o close these channels,

About the stoppage of flights of
Pakistani acroplanes on our territory, it is
on a mutual agreement, We fly our aircraft
on Pakistani territory, both east and west,
and they also use our territory. This is a
mutual agreement. We should not have an
attitude of snapping all relations and
disconnpecting cverything merely because we
feel strongly on a particular issue,

Of course, I share the concern, I share
the distress expressed by the hon. Member ;
and I have every sympathy for those
refugees. But we should also very carefully
consider as to what is the best way of
bringing solace to those people without
snapping the ties. Will these points
suggested by the hon. Member really help
them ? I am very clear these will not help
them.

SHRI SAMAR GUHA : Your attitude
is to fall at the feet of the Pindi Govern-
ment. That is the only atiitude of the
Government of India.

SHRI K. LAKKAPPA When the
Prime Minister visited Calcutta, why did
she not visit those areas ? He had asked a
specific question which you have not
answered.

=t qwew st : afeara ¥ o A
A F AT N gw A @A gT TR
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SHR] SWARAN SINGH : The first
question that he asked was about the steps
that had bcen taken to protect the person
and property of the minorities in Pakistan.
1 have made the position quite clear. So
far as the minorities in either country are
concerned, it will be wrong for cither
country to imagine that they can provide
protection 10 the minorities in the other
country, That is the basic point,..

ot qwae oAl ;. & wgw gy a8
wgar g1 H g A Avgan g fF
T A 9 &N | #Y ey www ey
2 YT IuwT IO W g ey fewd )
FEANW AL | N gIN F faggn
FTET T ATE |

WU REIAT : qeHEd F A at
T g fafqezr it feoard & sz g
& AL |

SHRI KANWAR LAL GUPTA : Can
he talk anything absurd ?
SHRI S. K. TAPURIAH : They can

talk anything but relevant.

&t gFR WY FGAW ;. [IAF AT FIL-
arE #1 ¥, SU I 9TA g @Y ?

SHRI SWARAN SINGH : No country
can take effective steps in another country to
protect their person and property except to
remind that Government of their respon-
sibility. This is what has been done from
time to time in the various pacts such as
the Nehru-Liaquat Pact, the Mirza-Pant
Pact and even the Tashkent Declaration.
and this responsibility on either side has
been clarified in these pacts,

The second question was about the
steps that we should take to build inter-
national opinion, As I have said already,
we have kept all interested Governments,
Governments who we think can have some
effective say, fully informed. But I am not
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sure whether just advertisements or the like
would help ; these are really a crude form
of putting across one’s viewpoint. This is a
very crude way and it does not cut any ice
whatsoever.

These were the only two points that he
had raised, and I have answered them.

SHRI BAL RAJ MADHOK : He has
not answered the question. The question
was about the publicity material and the
propaganda material. Is the hon. Minister
prepared to lay on the Table of the House
the publicity material that has been supplied
to our Embassies exposing the Pakistani
side ? Further, is he prepared to give us an
assurance to the effect that the Prime
Minister and other Ministers will not make
statements counter to the facts, which will
be used by Pakistan against us ?

weqw AYAY : FATT IR g &
IAFT ATGHT AT FT T ALY & |

»ft qwea i F1E W FET ww
FT WIF 1 FET qFAT & |

SHRI SWARAN SINGH : It is
incorrect to say that we have made any
statements which can be exploited by
others.

SHRI BAL RAJ MADHOK : 1 quoted
yesterday.

SHRI SWARAN SINGH : I do not
know what he quoted. He might.
have quoted something out of context
(Shri Bal Raj Madhok) Here it is. If
the reference is to those statements mame
by the Prime Minister and the Hotics
Minister assuring security to our minorities
and if they are used anywhere else, I thipk
instead of criticlsing, we should rather be
happy that there are people in this country
who can openly come forward to protect the
minorities. Our regret is that that there a:e
not more such people in the other country
who can be quoted as standing for the
protection of minorities. If Shri Madhok is
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interested, 1 will oot take the time of the
House but will show him several statemeats
where the Pakistan propaganda machine has
utilised his statements against India.

SHRI BAL RAJ MAD:OK They will
never. It is the Prime Minister’s statements
which have been so quoted. She should be
more careful.

SHRI KRISHNA KUMAR CHATTER-
Ji : Iconcede that we, Bengalis, are an
emotional people, I also oconcede that
Pakistan is an independent country and it
is, therefore, very difficult to put any kind
of pressure that may embitter our relation-
ship. But [ will ask a simple question. If
this exodus continues perpetually, the entire
economy of West Bengal will be broken to
pieces. It is not a question o7 mzre rehabi-
litation. It is a question of the eatire
cconomy of West Bengal being shattered.
So if by any process of diplomatic pressure
nothing can be done to stop this perpetual

exodus, what will be the fate of West
Bengal ?
SHRI SWARAN SINGH : (1) We

should continue t0 ensure that this migra-
tion stops (2) This should not be a burden
on West Bengal only, but the entire country
should share it and (3) The unfortunate
peop.> who have moved out have to be
rehabilitated in 1ndia with the co-operation
and help of all the States,

it swmmaiT wrest : g fadw WA
o fedw fag oY ¥ ®gad eg q ¥ Agd
I¢ EEATHT qel F1 IZA1EA A ar )
IR wEr a1 f& offam a@ qwT
nffamE & AR ¥g FA3 R WU
¥ ok fqw wgow & arffeard & 99-
der Ay §, 99 wgOd ¥ SAS "y
W 9 S wEr A FAg A afen o
AfFT agr Faw wEN @@ & IAET
WA & | S T F T FAT E IART
ar o agt & frerer faar @ ¢ v sAw
o qfewd #T faar 1@ § a1 9w AR
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fear qar & 1 & s WA g e adww
fadw w1 wo¥ yagd oA & q@
T ¥ 47 agA7 & AT afk qgma @
AW ghrar & amy g7 el # e ad
w@raarg ? fagy wis A{A & wis
AMG F TAT Feqaeqn AT A IH §
aq qifeeara A A ¥ AN 9278 q@-
feqdie s ad AR gEl o A
fergeam & faars gerfog ey sr @ &
At #ar FRW § 5w 1 fadw Favay
I L Farmacagar § 5o &
Fearl & gar st grox savd fag
fadw ooy war wrt wx wgr g 7

SHRI SWARAN SINGH 1 The figures
that were given and the reasons that were
adduced by the External Affairs Miaister,
Shri Dinesh Singh, in the UN were correct.
The reasons he gave and the analysis of
the situation he presented to the UN repre-
sent the attitude of Govcrnment in this
respect. The hon. Minister says that it was
mentioned in the UN ; still he contends we
are not doing anything to apprise the world
about the correct state of affairs., I thought
the statement by the Foreign A Minister of
a country in the UN was the best way of
apprising the international commuaity about
the true state of affairs. It will be wrong
and incorrect to suggest that we are silent
about this. We are not only bilaterally
takipg it up but are also keeping other
countries fully informed. We are consious
of the great responsibility that devolves on
us ; we are also very much aware of the
great misfortunc of these unfortunate
people.

We will do everything that is possible
to proceed on the lines which are indicated
in the reply to the question.

st qwTE e - AT FIAT 48
q—R eqe WEET, WG W gAT gAm—
qrfeeara ST arfeears & audst a1 M3
¥ oA AN A A 7N F www
ITTW AT L@ a§ a¥ fawiaa =g@ns
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Zrgre § gFTia &Y W E | W T
w wF ¥ famEt w1 fadw w0 AR
qot WX ¥ gfan & @A asarg @A
¥ fAu war FEAE FT G A W
SERT FT IA AT § |

SHRI SWARAN SINGH : I do not
think that spending money on advertise-
ments will be the correct way of approach-
ing this.

DR. RAM SUBHAG SINGH : Will
the Prime Minister go to Islamabad to
impress upon the President of Pakistan the
untold miseries of these unfortunate Paksi-
tani nationals who have come over to India
and request him to take personal interest in
the matter and see that they are resettled
in their own homes and hearths.

SHRI SWARAN SINGH: We fully
realise the gravity of the situation and I
have alrcady sent at a personal levela
message to the Pakistarii Minister who is in
charge of law and order. 1 have requested
him to take special measures and pcrsonal
interest to ensure stoppage of the move-
ment of refugees.

SHR1 CHINTAMANI PANIGRAHI :
As Sardar Swaran Singh says Government
has been continuously pressurising Pakistan
for the amclioration of the difficulties
of the refugees, and I hope, as Sardar
Swaran Singh said, it must be a very good
pressure, but I would like to koow from
the Minister how far his pressure has
woirked so far and the latest reaction of the
Government of Pakistan to the pressure
which Sardar Swaran Singh has brought on
on the Pakistan Government, whether
4he influx of refugees has been reduced
after the pressure or it has increased.

Sccondly, as the hon. Mnister has
said, it is a burden for the wholc country,
not only for Bengal. Therefore, 1 would
like to know from the hon. Minister
whether—you know  the Congress
President Shri Jagjivan Ram bas already
appointed 8 conmmittee to look into the
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matter— Government are going to do
anything immediately, so that at least some
money is granted to the refugees and they
are rehabilitated properly.

SHRI SWARAN SINGH : We have
been taking up this matter with Pakistan,
but 1 would ot like sirike a very
optimistic note by saying that we have
succecded in persuading them to accept
their direct responsibility in this respect,
but we have to cantinue this effort.
Although there is some decrease in the
daily rate of the number of persons who
crossed over to West Bengal of late, this
may be due to climatic reasons, rain etc.
1 do not give any credit to the Government
of Pakistan for taking effective steps for
stopping this. But 1 would again appeal
to the hon, Members. I can understand
their sense of disappointment to the
response that we might get from Pakistan,
but when you think over this calinly, there
is no other way. You may build up
propaganda offensives, you may use counter
adjectives, you may do anything really to
bring a bad namec (0 that Government,
but that does not help the refugees.  That
is the essential point that we have (o bear
in  mind. And howesoever frustrating
may be the experience, there is no other
way except to continuc to take up this
matter with the Government concerned.

SHRU INDRAJIT GUPTA : Is the
Minister aware of the fact, as we being near
the border know, that the overwhelming
majority of these refugees are coming from
three districts, Jessore, Khulpa and
Faridpur, and does he know that they
are mainly people overwhelmingly drawn
from the poorest sections of the Scheduled
Castes, landless agricultural labourers and
poor peasants, who, politically speaking,
are expected to be supporters of
Mr. Majibur Rahmun’s party ond other
parties which are fighting in the election
against the Pindi dictatorship ? 1 ask
this question because 1 should like to know
from the hon. Minister that in view of the
obvious political developments and feelings
which have accumulated there—there is
also statement to that effect, for example
by Mr, Trilokanath Chakravarty, an old
revolutionary who spent half is life In jail
and who is visiting our country now, who
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has made so any statements from which
it is clear that the common people of East
Pakistan are not interested in communal
trouble but they want to orgnise a
democratic movement for their own rights
against Yahya Khans’'s Goveroment, In
view of this, how is it that our Deputy
High Commisioner’s office in East
Pakistan was apparently so unaware of
these devealpments that they could not
send any prior information on the basis
of which the Goverpment could anticipate
when the first trickle of refugees began
than a much larger flow was likely to start
for political rcasons ? We fiad that they
were totally uoprepared to make any
artangements for their proiection and for
their shelter, This shows that thecy were
not at all prepared. What sort of reports
do they get from the intelligence system
of the External Affairs Ministry ? The
Deputy High Commissioner’s office has
failed completely, What is the reason
for this ?

SHRI SWARAN SINGH : Broadly,
I should like to say that there are political
reasons also and some communal parties
there are responsibie... ..,

SHRI JYOTIRMOY BASU : We are
quite fed up with the long rigmarole. We
want a specific reply. Have they given
you prior information ? Have they given
information to the Rehabilitation Ministry
from this Ministry ? If so on what date ?
If not the reason therefor ? We are at
the end of our patience.

SHRI SWARAN SINGH : We did
have information that a type of situation is
developing there where there will be move-
ment of these unfortunate persons from
tast Pakistan into West Beogal.

SHRI JYOTIRMOY BASU : On what
date ?

SHRI SWARAN SINGH: It is a
continuing  process, spread over five or
six months ; there is no particular date...
(Interruptions.) 1If 1 am continuously
interupted like this, how can 1
proceed ?
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SHRI JYOTIRMOY BASU : The
Speaker should give us protection, The

Minister is all the time giviog us cock
and bull stories. We want him to tell
us whether the intelligence sources of the
External Affairs Ministry bad cautioned
the Rchabilitation Ministry that their would
be an exodus and if so whea was that
caution given first ? We want to know that,

SHRI SWARAN SINGH : I have said
that this movement has taken place over
the last six months or seven months
and I can give the number of persons who
moved, monthwise, if he is interested.

SHR! INDRAIJIT GUPTA : I told him
that for political reasons they were trying
to squeeze out those people who were
not likely to support Yayha Khan Govern-
ment in the clections. Did the Deputy
High Commissioner’s officc give them
prior information on the basis of which
they could have anticipated this influx
and made prior arrangements ? Why have
they failed to make proper arrangements ?
Why does he not reply to that question ?

SHRI SWARAN SINGH: There are two
parts to the question. This was one of
the causes, not the only causes. There
are after causes other.. (Interruptions)
You cannot by shouting compel me to
change my views...... (Interruptions.)

MR. SPEAKER: Order, ovder. The

Question Hour is over.

SHRI1 JYOTIRMOY BASU (You should
give me protection. The Minister takes
this house for a ride. (Interruptions).

MR. SPEAKER : Order, order, 1 very
much realise the anxicty of the Members
and their excitement, 1 did not pass on
to the next question in view of that, and
s0o we could not go beyond the first
question for the day. We have already
fixed a discussion on it. 1 have got
here a few names whom I w d to call
for the supplementaries but could not

o
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SHRI S. S. KOTHARI : I wrote to you
in respect of the supplementary.

MR. SPEAKER : It is a question of
catching my eye. 1 am not going to take
note of your writings.

SHRI S. S. KOTHARI : How are we to
catch your eye, Sir ?

SOME HON, MEMBERS Rose —

MR, SPEAKER : Kindly sit down.
We have fixed a discussion, and I noted
down a few names, it is a question of
time, what else could be done ?

SEVERAL HON. MEMBERS Rose—

off T fww qUEw : Oeqs WAy,
HITF T HEN ¥ fAq fFa a1 I
&A1 ¥ ag > Y A w g 9 ?

aeqw Wy : ) feewma S swH
Tt A I fau TEA, gEE™ A oe-
T qE & |

ot W Jaw Ay ¢ A FW Y FH
geflg AT IzF qo% H1 A fawgw
gk graw da7 §, fAe st waar A9

&

weaw AEEE ¢ WY 25 R @E
N g g aX W A OF B g
24 foT N w0 s g% w7 faam

This is the only House where we can
never make any progress during the
Question Hour. In spite of the full time given
to it, you are not satisfied. One question
for the whole Question Hour, and you are
not satisfied over it. There should be
a lmit.

Let us proceed to the Short Notice
Question.
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Short Notice Question
Water Level At Bhakra Reservoir

1. S.N.Q. SHRI SHRI CHAND
GOYAL : Wil the  Minister of
IRRIGATION AND POWER be pleased
to state :

(a) whether it is a fact that the water
level in the Bhakra reservoir has reached
the lowest ever ;

(b) how far is it likely to affect the
supply of electric power for industrial and
domestic purposes;

(¢) whcether it is also a fact that some
States are overdrawing thereby adversely
affecting the normal supply; and

(d) the steps taken by the Bhakra
Management to preserve normalcy ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) : (a) This year the lowest level
reached was about 1460 in June while in June,
1966 it went even upto 1443. The subsequent
inflows, however, are poor this year
and the lake level is lower by 90 feet than
that of last year at this time.

(b) If the pattern of inflows continues
to be as at present, the power production
will be reduced by 30 to 40%

(c) The power produced in Bhakra
Power House is by agreement divided bet-
ween the several States in a fixed ratio. No
State is drawing appreciably in excess of
the fixed ratio.

(d) Bhakra Management Board wants to
reduce the generation of power from the
present 12,7 million. Kwhrs, daily to 10,00
million kwhrs, to conserve the outflow of
water, That is, the outflow from Bhakra is
proposed to be reduced from 17,500 cusecs
to 13,000 cusecs.

Also, two Power Units are expected to
start providing power in the next three to
four months and this will help to relieve the
load on the Bhakra System and thereby
conserve water in the reservoir.





